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ADMISSION TO MEDICAL COLLEGES IN UNION
TERRITORIES

1458. SHRI HEM RAJ: Will the Minis-
ter of HEALTH AND FAMILY PLAN-
NING be pleased to state:

(a) the ber of stud, who applied
for admission in the various Medical Col-
leges in the Union Territories in India
during the current year;

(b) the number of students who got ad-
mission and the number rejected and the
Division of those rejected; and

(c) the number of students who passed in
<12 Third Division and were still admitted ?

THE DEPUTY MINISTER{IN THE
MINISTRY OF HEALTH, FAMILY PLA-
NNING AND URBAN DEVELOPMENT
(SHRI B. S. MURTHY): (2) and (b). 6829
stud pplied for admission to the Medi-
cal Colleges in the Union Territories during
the year 1967. Out of them 454 have been
admitted and the remaining have been re-
jected for admission in these colleges.
Information regarding the division secured
by all those who were rejected admission
due to non-availability of seats or not
possessing the minimum prescribed quali-
fications is not available,

(c) One.






